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TO BE PUBLISHED IN DELHI GAZETTE PART-1V
(Extraordinary)

GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI
GENERAL ADMINISTRATION DEPARTMENT
(CO-ORDINATION BRANCH)

DELHI SECRETARIAT-I.P. ESTATE
NEW DELHI - 110002
TELEPHONE NO. : 23392128

No. F. 55/01/2011/GAD/CN/794-804 Dated : 17.2.2011

NOTIFICATION

In exercise of powers conferred under rule 3 of the Government of
National Capital Territoty of Delhi (Allocation of Business) Rules, 1993
and in supersession of all earlier orders, the Lt. Governor, in consultation
with the Chief Minister, is plese to allocate to the Ministers the Business
of the Government as in the Annexure.

By order and in the
Name of the Lt. Governor
of the National Capital
Territory of Delhi

(Arvind Ray)
Principal Secretary (GAD)
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ANNEXURE

. Smt. Sheila Dikshit 1. All the subjects which are not
Chief Minister allocated to any minister
. Dr. Ashok Walia 1. Health and Family Welfare
2. Employment
3. Revenue
4. Trrigation and Flood

5. Urban Development
. Shri Arvinder Singhy Lovely 1. Education
2. Transport

3. QGurudwara Election &
Administration

. Shri Haroon Yusuf 1. Power

2. Food and Civil Supplies
3

. Development
. Shri Raj Kumar Chauhan 1. Public Works Department
2. SC/ST

3. Land and Building
. Smt. Kiran Walia 1. Social Welfare

2. Woman & Child
Development

3. Languages

(x7)



7. Sh. Ramakant Goswami 1. Industries
2. Labour
3. Elections

(P.C. Jain)
Special Secretary (GAD)
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TO BE PUBLISHED IN AN
EXTRAORDINARY ISSUE OF
GAZETTE OF NCT OF DELHI

IMMEDIATELY

ELECTION COMMISSION OF INDIA
Nirvachan Sadan, Ashoka Road, New Delhi-110001

the 11th December, 2008
20 Agrahayana, 1930 (Saka)

Dated :

NOTIFICATION

No. 308/DL-LA/2008 : Whereas, in pursuance of Notification No.
CEO/EL. G/102(23)/2008/37372, issued by Lieutenant governor of the
National Capital Territory of Delhi on 4th November 2008 under
subsection(2) of Section 15 of the Representation of the People Art, 1951
(43 of 1951), a General Election has been held for the purpose of constituting
a new Legislative Assembly for the National Capital Territory of Delhi;
and

Wehereas, the results of the elections in all Assembly Constituencies
in the said General Election have been declared by the Returning Officers
concerned, except in 39-Rajinder Nagar Assembly Constituency for which
poll has been adjourned by the Returning Officer concerned, under the
provisions of Section 52 of the Representation of the People Act, 1951,
due do death of a contesting condidate in the constituency, sponsored by
the Bharatiya Janata Party.

(xxD)



Now, therefore, in pursuance of Section 73 of the Representation of
the People Act, 1951 (43 of 1951), the Election Commission of India
hereby notifies the names of the Members elected for those constituencies,
along with their party aftiliation, if any, in the Schedule to this Notification.

By order,
(SANDHOPE YUHLUNG)

Secretary
Election Commission of India
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SCHEDULE TO NOTIFICATION NO. 308/DL-LA/2008

DATED 11TH DECEMBER, 2008 OF
ELECTION OF COMMISSION OF INDIA

Name of the UT : NCT of Delhi

Sl Name Assembly Name of the Party Affiliation
No.  Constituency Elected Member (if any)
1 2 3

1. Narela Jaswant Singh Indian National Congress

2. Burari Shri Krishan Bharatiya Janata Party

3. Timarpur Surinder Pal Singh Indian National Congress

4. Adarsh Nagar Mangat Ram Indian National Congress

5. Badli Devender Yadav Indian National Congress

6. Rithala Kulwant Rana Bharatiya Janata Party

7. Bawana (SC) Surender Kumar Indian National Congress

8. Mundka Manoj Kumar Bharatiya Janata Party

9. Kirari Anil Jha Bharatiya Janata Party
10.  Sultanpur Majra (SC)  Jai Kishan Indian National Congress
11.  Nangloi Jat Bijender Singh Indian National Congress

12 Mangol Puri (SC) Raj Kumar Chauhan Indian National Congress
13.  Rohini Jai Bhagwan Aggarwal Bharatiya Janata Party
14.  Shalimar Bagh Ravinder Nath Bansal Bharatiya Janata Party
15.  Shakur Basti Shyam Lal Garg Bharatiya Janata Party
16.  Tri Nagar Anil Bhardwaj Indian National Congress
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17.  Wazipur Hari Shankar Gupta Indian National Congress
18.  Model Town Kanwar Karan Singh Indian National Congress
19.  Sadar Bazar Rajesh Jain Indian National Congress
20.  Chandni Chowk Parlad Singh Sawhney Indian National Congress
21. Matia Mahal Shoaib Igbal Lok Jan Shakti Party
22. Ballimaran Haroon Yusuf Indian National Congress
23.  Karol Bagh (SC) Surender Pal Ratawal Bharatiya janata Party
24. Patel Nagar (SC) Rajesh Lilothia Indian National Congress
25. Moti Nagar Subhash Sachdeva Bharatiya Janata Party
26.  Madipur (SC) Mala Ram Gangwal Indian National Congress
27. Rajouri Garden A Daya Nand Chandela A Indian National Congress
28.  Hari Nagar Harsharan Singh Balli Bharatiya Janata Party
29.  Tilak Nagar O.P. Babbar Bharatiya Janata Party
30. Janakpury Prof. Jagdish Mukhi Bharatiya Janata Party
31.  Vikaspuri Nand Kishore Indian National Congress
32.  Uttam Nagar Mukesh Sharma Indian National Congress
33. Dwarka Mahabal Mishra* Indian National Congress
34. Matiala Sumesh Indian National Congress
35. Najafgarh Bharat Singh Independent
36. Bijwasan Sat Prakash Rana Bharatiya Janata Party
37. Palam Dharam Dev Solanki Bharatiya Janata Party
38.  Delhi Cantt Karan Singh Tanwar Bharatiya Janata Party

* Elected to Lok Sabha, Shri Praduman Rajput elected to Vidhan Sabha.

(xxiv)



1

2

3

39.

40.

41.

42.

43.

44,

45.

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

Rajinder Nagar
New Delhi
Jangpura
Kasturba Nagar
Malviya Nagar
R.K. Puram
Mehrauli
Chhatarpur
Deoli (SC)
Ambedkar Nagar (SC)
Sangam Vihar
Greater Kailash
Kalkaji
Tughlakabad
Badarpur
Okhla
Trilokpuri (SC)
Kondli (SC)
Patparganj
Laxmi Nagar
Vishwas Nagar

Krishna Nagar

Ramakant Goswami
Sheila Dikshit
Tarvinder Singh Marwah
Neeraj Basoya

Kiran Walia

Barkha Singh

Dr. Yoganand Shastri
Balram Tanwar
Arvinder Singh

Ch. Prem Singh

Dr. S.C.L. Gupta
Vijay Kumar Malhotra
Subhash Chopra
Ramesh Bidhuri

Ram Singh Netaji
Parvez Hashmi*

Sunil Kumar

Amrish Singh Gautam
Anil Kumar

Dr. Ashok Kumar Walia
Naseeb Singh

Harsh Vardhan

Indian National Congress
Indian National Congress
Indian National Congress
Indian National Congress
Indian National Conress
Indian National Congress
Indian National Congress
Indian National Congress
Indian National Congress
Indian National Congress
Bharatiya Janata Party
Bharatiya Janata Party
Indian National Congress
Bharatiya Janata Party
Indian Natioal Congress
Indian National Congress
Bharatiya Janata Party
Indian National Congress
Indian Nationl Congress
Indian National Congress
Indian National Congress

Bharatiya Janata Party

* Elected to Lok Sabha, Shri Asif Mohammad Khan (RJD) Elected to Vidhan Sabha.
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61. Gandhi Nagar Arvinder Singh Indian National Congress
62. Shahdara Dr. Narender Nath Indian National Congress
63.  Seemapuri (SC) Veer Singh Dhingan Indian National Congress
64. Rohtas Nagar Ram Babu Sharma* Indian National Congress
65. Seelampur Chaudhary Mateen Ahmad  Indian National Congress
66. Ghonda Sahab Singh Chauhan Bharatiya Janata Party
67. Badarpur Naresh Gaur Bharatiya Janata Party
68.  Gokalpur (SC) Surendra Kumar Bahujan Samaj Party
69. Mustafabad Hasan Ahmed Indian National Congress
70. Karawal Nagar Mohan Singh Bisht Bharatiya Janata Party
By order,
(SANDHOPE YUHLUNG)
Secretary

* Died Shri Vipin Sharma (INC) Elected to Bidhan Sabha.
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Election Commission of India



